
 

CENTRAL ADMINISTRATIVE TRIBUNAL  
 HYDERABAD BENCH 

           HYDERABAD 
 

           OA/20/935/2016, OA/20/936/2016 & OA/20/938/2016      
     Dated: 11/11/2019 

 
Between 
 
OA/20/935/2016 
 
1. N.K.M. Laxmi, D/o. N. Durga Rao,  

Aged about 25 years, D.No.20-70-25, Nelli Street, 
Near A.V. College Road, Visakhapatnam (SC). 
 

2. Marlapudi Koti Swaraj, S/o. M. Nageswara Rao,  
Aged about 23 years, R/o. D.No.1-1, SC Colony, 
Guntapalli Village and Post, 
Payakaraopeta Mandal, Visakhapatnam (SC). 
 

3. P. Pydiraju, S/o. A. Apparao, aged about 23 years, 
D.No.18-47-15, Tadiveedhi, Maharanipeta, 
Visakhapatnam (UR). 
 

4. Marlapudu Anupama Roj, D/o. M. Nageswara Rao, 
Aged about 21 years, R/o. Guntapalli Village and Post, 
Payakaraopeta Mandal, Visakhapatnam (SC). 
 

5. K. Apoorva, D/o. K. Israil Raju, aged about 21 years, 
R/o. Flat No.3, Eswar Estate, Subbalaxmi Nagar, 
Rly. New Colony, Visakhapatnam (SC). 
 

6. M. Mehar Nikil, D/o. I. Appala Raju, 
Aged about 23 years, R/o. No.58-22-32, 
A.P.S.B. Colony, Near D.A.V. School, 
GPT (Post), Visakhapatnam (SC). 
 

7. Kotana Koti Babu, S/o. K. Demudu, 
Aged 25 years, R/o. No.10-24,  
Adireddipalem Village, Subbavaram Post and Mandal, 
Visakhapatnam (OBC). 

 
                     ... Applicants 

 
 
 
 



OA/935, 936 & 938/2016 
 

2 
 

AND 
 
 

1. The Union of India rep. by its 
Secretary to Govt. of India,  
Ministry of Defence,  
South Bock, New Delhi. 
 

2. The Chief of Naval Staff,   
IHQ of Ministry of Defence (NAVY), 
South Block, New Delhi. 
 

3. The Flag Officer, Commanding-in-Chief, 
Eastern Naval Command, 
Visakhapatnam. 
 

4. The Material Superintendent, 
Material Organization,  
Kancharapalem Post, 
Visakhapatnam.                                
         ...    Respondents 
 

OA/20/936/2016    
 
1. Killi Sai Rajeswari D/o.K.Madhusudhana Rao, 

Kancharapalem, Visakhapatnam – 530008. 
 

2. Donthala Sanyasappadu S/o.D.Appalanaidu, 
Kancharapalem, Visakhapatnam – 530008. 

  
3. M.Bala Krishnaya Dav S/o.Appalaswamy, 

Kancharapalem, Visakhapatnam – 530008. 
  

4. Masta Balakrishna, S/o.Satyanarayana, 
Kancharapalem, Visakhapatnam – 530008. 
 

5. P.Srinivasa Rao, S/o.P.Kittayya, 
Kancharapalem, Visakhapatnam – 530008. 
 

6. Tammineni Satyanarayana Rao, T.Narasimhappa Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

7. Gadelli Durga Prasad, S/o.G.Rama Rao. 
Kancharapalem, Visakhapatnam – 530008. 
 

8. Konna Chakravarthi, S/o.Srirama Murthy, 
Kanharapalem, Visakhapatnam – 530008. 
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9. Shanawaz Shariff, S/o.Gousal Rehman Shariff, 

Kancharapalem, Visakhapatnam – 530008. 
 

10. Surapathi Devi, D/o.S.Kondala Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

11. Andrepille Prasad Rao, S/o.Saibhusan Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

12. Tammineni Krushnam Raju, S/o.T.Appa Rao. 
Kancharapalem, Visakhapatnam – 530008. 
 

13. Garugubelli Sandeep Kumar, S/o.G.Tejeswara Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

14. Chetty Krishna Murhy, S/o. Neelakantham,    
Kancharapalem, Visakhapatnam – 530008. 
 

15. Potnuru Prakash, S/o.P.Kittayya, 
Kancharapalem, Visakhapatnam – 530008. 
 

16. Gunupudi Varalakshmi, D/o.G.Tirapathi Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

17. Anakapalle Sireesha, D/o.A.Santa Rao, 
Kanchaapalem, Visakhapatnam – 530008. 
 

18. Narvaruna Kumari, D/o.Sreeramulu, 
Kancharapalem, Visakhapatnam – 530008. 
 

19. Chintada Tirumala Rao, S/o.Ch.Krishna Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

20. Bonda Venkatesh, S/o.B.Eswara Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

21. Simhadri Sunil Kumar, S/o.S.Chinna Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

22. Veerni Chaitanya Kumar, S/o.V.Kondala Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

23. Naresh Naik Munalat S/o.Ragiya, 
Kancharapalem, Visakhapatnam – 530008. 
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24. V.Dannesh S/o.V.Bheemanna, 
Kancharapalem, Visakhapatnam – 530008. 
 

25. Ch.Srinivasa Rao, S/o.Ch.Appa Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

26. D.Manikumar, S/o.D.Nageswara Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

27. K.Jotish S/o. Prabhakara Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

28. R.Sai Kumar, S/o.R.Lakshmu Naidu, 
Kancharapalem, Visakhapatnam – 530008. 
 

29. P.Sudheer S/o.P.Sankara Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

30. K.Rohit, S/o.K.Rama Krishna, 
Kancharapalem, Visakhapatnam – 530008. 
 

 31.T.Rajasekhar, S/o.T.Narayana Murthy, 
      Kancharapalem, Visakhapatnam – 530008. 
 

32.Murali, S/o.Raja Rao, 
Kancharapalem, Visakhapatnam – 530008. 
 

 33.A.Rama Krishna, S/o.A.Sanyasi Naidu, 
Kancharapalem, Visakhapatnam – 530008. 
 

 34.Y.Ammanna Naidu, S/o.Y.Venkata Rao, 
      Kancharapalem, Visakhapatnam – 530008. 
 
 35.R.Busi Dora S/o.R.Venkata Swamy Dora, 
      Kancharapalem, Visakhapatnam – 530008. 
 
 36.K.Venkatappala Naidu, S/o.K.Venkata Rao, 
       Kancharapalem, Visakhapatnam – 530008. 
 
 37.K.Rama Rao, S/o.K.Polu Naidu, 
       Kancharapalem, Visakhapatnam – 530008. 
 
 38.T.Vanitha D/o.Malleswara Rao, 
      Marripalem, Visakhapatnam-530018. 
 
 39.T.Asharani D/o.Malleswara Rao, 
      Marripalem, Visakhapatnam – 530018. 
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 40.P.Siva Prasad Babu, S/o.Gajendra Rao, 
      Kancharapalem, Visakhapatnam – 530008. 
 41.Allu Atchiyyamma D/o.Suryanarayana, 
       Kancharapalem, Visakhapatnam-530008. 
 
 42.Kutikuppala Madhukar S/o.K.Appa Rao, 
       Kancharapalem, Visakhapatnam-530008. 

...APPLICANTS. 
AND 

 
1. The Union of  India rep by the Secretary, 

Ministry of Defence, South Block, New Delhi. 
 

2. The Material Superintendent, 
(For Unit Recruitment Officer) 
Material Organization, Kancharapalem Post, 
9 IRSD Area (Nau Shakti Nagar) 
Visakhapatnam 530008, A.P. 
 

3. The Unit Recruitment Officer, 
Material Organization, Kancharapalem Post, 
9 IRSD Area (Nau Shakti Nagar) 
Visakhapatnam 530008, A.P. 

...RESPONDENTS 
     

OA/20/938/2016 
   

1. R. Kali Raja, S/o. R. Tirupathi, aged 23 years, 
R/o. Door No.20-5-37, Ambedkar Nagar, 
Gavarapalem, Anakapalle, 
Visakhapatnam, Andhra Pradesh – 531 002. 
 

2. K. Surendra, S/o. K. Sankar Rao, aged 24 years, 
R/o. D.No.16-25-16,  Kothajalari Peta,  
Near Collector Office Down Visakhapatnam,  
Andhra Pradesh – 530 001 (BC (A) ). 
 

3. A. Chandra Rao, S/o. Rama Rao, aged 23 years, 
R/o. d.No.6-45, Kapu Veedi, Seetharam Puram (Vill), 
Teppala Valasa (PO) Ranasthalam ( Mandal),  
Srikakulam (Dist), Andhra Pradesh (BC-D). 
 

4. R. Pratap Pothan, S/o. R. Trinadh, 
Aged 27 years, R/o. D.No.3-208,  
Baji Junction Tpm Colony, Gopala Patnam (Post), 
Visakhapatnam (Dist), 
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Andhra Pradesh (SC-C). 
 

5. C. Sudharshana Reddy, S/o. C. Nagi Reddy, 
Aged 33 years, D.No.221-13/7, Viman Nagar,  
Visakhapatnam, Andhra Pradesh – 530 009 (Ex-S) 

6. Jhansi Patnaik, D/o. Lakshmi Patnaik,  
Aged 24 years, C/o. Gouri Prasad Choudhruy,  
P-51/12, Ashoka Park, Nausakti Nagar, 
Kancharapalem Post, Visakhapatnam – 530 008 (UR). 
 

7. K. Venkata Ravi Kumar, S/o. K. Venkata Rama Rao, 
Aged 26 years, R/o. Bypass Road, Opp. Sai Baba Temple, 
Beside TVS Showroom, 
Parvathipuram, Vizianagaram District, 
Andhra Pradesh (BC). 
         ... Applicants 
 

And 
 

1. The Union of India rep. by its 
Secretary to Govt. of India,  
Ministry of Defence, South Block, 
New Delhi. 
 

2. The Chief of Naval Staff,  
IHQ of Ministry of Defence (NAVY), 
South Block, New Delhi. 
 

3. The Flag Officer, Commanding-in-Chief, 
Eastern Naval Command, 
Visakhapatnam. 
 

4. The Material Superintendent,  
Material Organization, 
Kacharapalem Post,  
Visakhapatnam. 
        ... Respondents 

 
Counsel for the Applicants  :  Mr.  P. Venkata Rama Sarma 
         (in OA No.935/2016 & 938/2016) 
         Mrs. P. Padma 
         (in OA No.936/2016) 
 
Counsel for the Respondents :  Mrs. K. Rajitha, Sr. CGSC  
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CORAM : 
 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Mr. B.V. Sudhakar, Member (Admn.) 

 
 

ORAL ORDER 
(Per Hon’ble Mr. Justice L. Narasimha Reddy, Chairman) 

  

  These O.As are filed, complaining that the respondents did not issue 

hall tickets to the applicants for the examination proposed to be conducted for 

selection to the posts of Store Keeper & Superintendent (Store) in Eastern 

Naval Command, Naval Base, Visakhapatnam.  It is represented that the hall 

tickets have since been issued and the applicants have already appeared in the 

examination. 

5. In view of the above developments, the O.As are dismissed as 

infructuous.  There shall be no order as to costs. 

 

 
 
(B.V. SUDHAKAR)   (JUSTICE L. NARASIMHA REDDY) 
MEMBER (ADMN.)             CHAIRMAN 
 
pv 


